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"FD cuncurs for the purchase of 15 {Fifteen) Photostat machines in
first phase in MACT@ control of which 1s under Law Department.
Expenditure of Rs. 15.00 lacs for 15 machines shall be incurred form the
available provisions under Budget head 2014-00-116-01-00-05 OE (NP.}

AD shall comply with provisions of RTPP Act/Rules and laid down
procedure while procuring Phetostat machines.

AD may submit proposals (along with list) for purchase of Photostat
machines for remaining courts in the next BFC meeting along with full
details and justification thereof for which budget will be provided in 2016-
17"

Iad Wiafa o (@g-s) fawm @) i SlEwr 101601733 fasiid
16.05.2016 ERT WIS WEHd & ARV H SN @) STl ¢ |

"%
g“ﬂﬁ\fé\\é
N Ao aree wfa

ufcferfa =t vd o g% drRiarE] gg ifed of Ui g

1. WWW%H fa (@ra—s) favm, wmaq dfarery, SR |
2. G Maril oRIIRIEN ABN, I Afared, Sauy | b
3. ferd gAaet |




